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T.A.N0.156/92 Dt. of order: 29,7.93
Neelmdni : Anplicant/petitioner
Vs,

Jnion of India & Ors, s Re;oondents.

Mr.B.M,Singh - Brief holder of Mr.J.K.Kaushik fax
counsel for asnplicant

Fr.G.P.Séral - Counsel for resnondents. -
CORAM HM
Hon'ble Mr.Justice D.L,Mehta, Vice Chairman

Hon'ble Mr,P.P.Srivastava, Member (Adm.)

PER HON'RLE ML, JUTICE D.L,MEHTA, VICE CHAIRINAN,

The ma@in T.A.%Wo0.106/92 has been disposed of

today., This T.A. relates to the grant of temvorary

2,

injunction. The Court below declined to grant interim

injunction. We do not find any force in the T.A. and

the same is rejected. Parties to beld@r thelr own costs.
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Member (A)., Vlce Cna man.,



